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(e) whether there was any proposal to 
set up a transmissicn centre at Ar..tria in 
th(! District of Purnca in Bihar State; Clnd 
if so. whether any action to con~truct the 
same has becn t<lken ? 

THE MINISTER OF IRRIGATION 
AND POWER (~HRI B. SHANKARA­
NAND): ("l)The t~llgd date of l'ommiso;;ion­
ing the first gem rOlting lJnit of H4 M \V pf 
Chukha Hydrr-electri: Projclt is ]t'ne, 
19H6. The othlf 3 \mils uf 84 M\V ea..:h 
win be ccrnrnis~ioncd in stnges thereafter. 
The project will $L I vc primarily Thimphu 
,nd PhuntshoJing areas in Bhutan and the 
States of Bihtlr, Oris' a, Sikkim and We"it 
Bengal in the [as·crn Region and Ass.1m 
In the North-rasl~ rn Region h India. 

(b) Prognss is according to the re" ised 
schedule. 

(c) Yes, Sir. 

(d) Thc trar.smission IIfl~s from tillS 

Projed to PUt nea ~Ir( pr..:ctica IJ)' 1.( mplcte. 
except for two river cJo~~ing') and the sub­
stations which wB1 be completed hy June, 
1985. 

(e) Ihen. is no Plopo\;.1 l' OJ .t tnms­
mission centre at Ar ~lria under this projl'Cl. 

Railway SenJce from Calcutta to Karim­
gaoj through Bangladesh 

*395. SHRI lAL DUHOMA : Will the 
Minister of RAILWA YS be plL 'sed to 
state: 

(a) whether acute '":!,. arcity condition of 
essential commodities PI( \-aiJs most of 
the time in Matlirur, N .. gul~llld, Tripl ra, 
C(:'char District of As~am al d parti<':lil .. lliy 
in the Union Tel ritcry or M iZOUtlll <1 Lil l:) 

extremely inadcquat~ railw.ty s),stCl1l COIl­

necting these II rt'ac; with the lC~t of 
country; 

(b) if 80, whether there is an~ propo~a) 
to open a sealed/dosed railway <,:rviet' 
from Calcutt3 to Kaiimgc'nj in C: Cil.lf 

District through B..lngl.ldesh as is bL ing 
done in the case of Ccntral Inland W~ltcr 
Transport Corporation ; and 

(c) if not, the reasons therefor ? 

THE MINISTER OF RAILWAYS 
(SHRI BAN~I LAL) : (a) Rail move­
ment to most of the areas in Manipur, 
Nngaland. Tripura, Cachar District of 
Assam nnd Mizoram is via Lumding·Bad­
arpur section, which has a cal'aeity cons­
traillt and, as a result, occassionaJ short­
falls occur in rail movement of essential 
commodities to tht' area. However, close 
monitoring is bdi'g done by the Railways 
ill co()rdin:ltion with the Departments con­
cerned to a"llid s,,'arcity of c~~cntiat com­
mndities to the t'xtent possible. 

(b) Thc.'rt:" is no prospc'-t to open a 
sealcd/cJesed Railwa), service from Cal· 
culta to Karimganj in CachLir District 
thnHlgh BangL.d\."";h, 

(c) It is not practic.tble. 

Proposal to set IIp Medical Lloiversity 

* 396. ~HRJ CHINTA ~10HA N : Will 
(he Ministcr of HEALTH AND FAMILY 
WELFARE be ple~lsed to ~tate : 

(a) '\I\hdhl. r there i!) <,IlY pf()po~al tu 
start a full-fledged M{ dkal U Itiversity in 
order to mall1ta in untform medical cdu­
ca I ion and cxcellenf..'~ of trairdng in the 
country ; and 

(b) jf not, the r~.~SOIIS thcrt.:for ? 

1 HL MINIS-I f..R OF HEALTH AND 
FAMILY Wl-LFARL (SJJRIMA11 
MOHSINA KIOWAJ: (a) and (b). lhe 
rvlcdical Educ"tion Review Committee 
hac; made recommendations regarding the 
s~Hing up of Universities of He,1ith Scie­
Hl e5l in order to b, ing about coordination 
between vdrious educational and training 
ill~titutioJ!<) of the modern and variou!I 
Il,dian systl.:m~ of Medicine, Nun,l,.s, Pha­
rm;lciqs elC. Government arc yet to take 
~: fill.d view in the m.~ttcr. 

DcmoDstratiun by Delhi University and 
College KaralDchari UnJoo 

*398. PROF. M. R. HALDER 
\ViJI the Minister of EDUCATION be 
pleased to state : 

(a) whether it is a fact that Delhi Uni .. 
versity and Collese Karamchari UniO.ll 
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demonstrated outside the office of the 
University Grants Commission ; and 

(b) if so, demand of the Union and 
whether it will be accepted by the Delhi 
University/University Grants Commission? 

THE MINISTPR OF EDUCATION 
(SHRI K.C. PANf) : (a) Yes, Sir. 

(b) The demonstration was held to press 
the demand for implement.Hion of the 
report of the Cadre Review Committee of 
Central Universities, submitted in Aug­
ust, 1984. The decisions of the Commi­
ssion on this Report have been communi­
cated to all Central Universities on March 
30, 1985. 

Calcutta University (Amendment) Bill, 1983 

*399. SHRI SURESH KURUP: 

SHRI SAIl-UDDIN CHOWDHURY: 

Will the Minister of EDUCATJON be 
pJeased to state whether it is a fact that 
the Calcutta University (Amendment) Bill, 
J 983 which is before the President for 
assent is pending for Jong ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PA J\lT) : The C.1kutta 
University (Amendment) Bill, 1984, which 
Was reserved by the Governor of West 
Bengal for President's assent in M~lY, 1984 
is still pending. 

Rajasthan's Proposal for constructing a 
link between Rajasthan Fe('der and 

Gang Canal 

*400. SHRI VIR DHI CHA NDER 
JAIN: Win the Minister of IRRIGA TION 
AND POWER be pleased to state: 

(a) whether the Government of 
Rajasthan had submitted a proposal to the 
Union Government fOT constructing a link 
between Rajasthan fceder ar~d Gang Canal 
for providing l.lDintercuptcd irrigation 
supplies to command areas of the Gang 
Canal; 

(b) whether the Central Water Commis­
sion have SlJlgested certain modifications 
in the proposal; 

(c) whether the State Government had 

sent the modified proposal to the Central 
Water Commission; and 

(d) if so, the action taken thereon 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (c). Yes, Sir. 

(d) The techno-economic feasibility of 
the proposal is under cXJ.mination in 
Central Wat('r Commission. 

Implementation of three Language Formut. 

*40J. PROF. NARAfN CHAND 
PARASHAR : 'Nill the Minister of 
EDUCATION be pleased to state : 

(a) whether Union Government have 
ensured the imph:m~ntation of three 
language formul.. by the States during the 
last three years; and 

(b) jf so, the name of thc States which 
have stilJ not implemented it and the 
reasons advanced by them for their 
inability to do so ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) School educa­
tion is primarily the responsibility of the 
State Governments and is mostly looked 
after by them. The State Governments 
and the State Boards of Secondary Educa­
tjon arc responsible for prescribing curri .. 
cuI urn, syllabus and tClltbooks for all 
subjcds in(.Judirg the languages at school 
stage. The Ccntr .. ll Oovrrnment advises 
the States about the policy and provides 
guidelines. The Central Government has 
all along recommended faithful implemen­
tation of the Three Language Formula by 
the States. The Ministry of Education 
twice urged the States to faithfully imple­
ment the Three Language Formula in June, 
1982, and the Centr.t1 Advisory Board of 
Education of which the St.lte Education 
Ministers arc mcmbe-rs, in its meeting in 
June 1983, resolved th.1.t the State Govern­
ments take effective steps 10 implement the 
Three Language Formula as laid down in 
the National Policy on Education 1968. 
The States were last addressed similarly in 
July, 1984. 

(b) Tamil Nadu has adopted a Two 
Language Formula in accordance with a 


